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IN THE CENTRAL ADMINISTRATIVE TRIMAL.MMLMD

(4pplication U/S 19 of the Adminis trative Tribumal-

dct, 1985) O'A é(

Ram Murti Gupta,

a/a 48 ye=ars,

S/e Shri Chhedi Lal Gupta

r/e 576B D.L.W. Varanasi Applicant

Vs

1« Unien of India threugh Secretary,
Ministry of Railways,
" Bareda House,
New Delhi,

The General Manager,
Diesel Locemotive Works,
Varanasl,

The Chief Personnel Officer, .

Disesel Lecemotive Werks ,
Varanasi.

4, Chief Electrical Emngineer

DelLie e
Varamasi,

5« Dukga 3iagh,
Drafts man,
CeDele,
DlLl'ﬂ-l,
Varanasiceeesseosessnsccscecnce vessesssseesRESpONCENTS

This application is being filed agaimst erder
Ne 29/8/67&/upgradation/B&D and Order Ne. 379dt 31/3/9%
respectively by which the applicant declared jumier te
the respendent mo. 5 whe has accepted bettem semierity
due te his tramsfer em own request and a4s such om the basis
of sald declaration the respondent me.5 has been premeted

as Hewd Drafts Mam im the pay sc ale ef 1600-2660(RES)

WeS.From 31/3/9%.
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